
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE BENCH, AT CHENNAI 
ORIGINAL APPLICATION NO. 118/2023 

IN THE MATTER OF: 

Tribunal on its own motion Suo Moto based on the news item published 
in Deccan Herald dated 01.03.2023 under the caption “Unregulated 
tourism pushing Gokarana to the Edge” 

Versus 

Karnataka State Pollution Control Board and Ors …RESPONDENTS 
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1.  Report on behalf of the Gram Panchayath, Gokarna 1-6 
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Standing Counsel 
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